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(b) Various aspects of food ecoaoiny remain 
under constant review by Government and 
appropriate action is taken wherever and 
whenever called for. 
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New Sugar Policy 

3147.   SHRIMATI VEENA VERMA: 
SHRI  MURLIDHAR     CHAND-
RAKANT BHANDARE: 

Will the Minister of FOOD be pleased 
to state:  

fa) whether Government have since 
finalised the new sugar policy; 

(b) if so. what are the details thereof; 
and 

(c) what specific improvements will it 
carry in licensing, production, sale and 
exports of sugar ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI KALP NATH 
RAI)'   fa) Yes, Sir. 

(b)   and   (c)  The salient features of the 
New Sugar Policy are as under :— 

(1) The Statutory Minimum Price 
(SMP) of sugarcane for the current 1992-
93 season has been increased to Rs. 31 per 
quintal from Rs. 26 per quintal prevailing 
during the last season. An advance 
announcement of SMP of Rs. 32.50 per 
quintal has been made for 1993-94 season. 

(2) The uniform retail issue price of 
levy sugar has been revised from Rs. 6.90 
per Kg. to 8.30 per Kg. effective from 17-
2-93. 

(3) The ratio of levy:    free sale sugar has 
been revised to 40 : 60 for 1992-93 
season as against 45 : 55 earlier. 

(4) Additional production of sugar 
factories during the period 1st of January, 
1993 to 30th April, 1993, over the 
corresponding period during 1991-92 
season, would be entitled to 80% free sale 
quota, as against the normal 60%. 

(5) The sugar factories which would 
undertake sugar production during the late 
crushing period, i.e., 1st of May to 31st 
July, 1993, would be entitled to higher free 
sale quota of 72%, as against the normal 
60%. 

(6) The incentive scheme for new sugar 
factories and expansion projects has been  
suitably  revised. 

 


